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(d) how many sugar mills have al-
ready started production? 

The Minister of Food, AgricUlture, 
Community Devel(}pment :111<1 t,;o-
operaLion (Shrl C. Subramanlam): (a) 
and (b). A stalewise slot('ment 
giving the required information is 
Jaid On the Table of thp llouse. 
[Plared in Librarl/. See No LT-5532/ 
66]. 

(e) Tho positiQn about the number 
(If applications which have been re-
jected during 1986-66 and those which 
are under consideration t present 13 
given below:-
---.- -.-.. ~-.-.--.--.- ")oio. -of applicar ions 

recommendation fOr 
rejection 

Joint Coop. Total 
Stock 

(i) Expan,ion, 2S 
(ii) New factories 47 

JOint 
Stncl, 

(i) Expansion 21 
(h) New Factories 13 

I 
So 

26 
97 

No. 0( applications 
under consideration 
at present 

Coop. Total 

(d) At present 198 sligar facto-ie.. 
arc in operation. 

Development of Tourist Cenlnll 
6Z1. Shrl Hart Vlalmu ~tb: 

Will the Minister or Tranoport, Avia-
tion, Shipping and Tnurtsm be pleased 
to state: 

(a) whether it is a fact that cert.in 
spots in India have been selected for 
development as tourist centres; 

(b) whether Pachm .. rhi in Madhya 
Pradesh is one of them; 

(l'\ if so. the details of the plan 
fill' its development; and 

(d) if not, the realon. therefor? 
The Mlnl,ter of Transport. Aviation. 

8hlpplnr and Toarlsm (Shrl Sanjlva 
Reddyl: (al Ye •. 

(tI) "Old (el. Not In 
Srctor. But Proposals 
fnrm1.1tatf'rt t"l dCVt'lop 
under Part III Schemes 

the Central 
have been 
Pachmarhl 

whollY IIn-

anced by State Government. 
(d) Pachmarhi being a tourist 

centre of interest primarily to home 
tourists its development rests with 
the State Government. 

A,rlcultural Pror~amme 

628. Shri P. C. Borooah: 
Shrl Bldheshwar Prasad: 
Shrl K. C, Pant: 

Will the Minister of Food ~­
culture, Community Development and 
Cooperation be pleased to state: 

(a) whether Government have 
taken a decision recently to give the 
Centre a gr""tcr hand in the t.'IIple-
mentation of various agricultural prog-
rammes under the Fourth Plan; and 

(b) if so, the preciae decision thereof 
and the specific additional powerl 
which have been given to the Centre 
thereunder? 

The Deputy Mialster in the M\Dl8-
try of Food, AcrlcDIture, Comm ... 
Development and Cooperalion (Bhrl 
Shyam Dhar Misra): (a) and (b). No 
such sp!!cific decision has been taken. 
However, It is b~ing examined how 
the Central Government can play . a 
more active and dynamic role in the 
impleme.,tation of agricultural 
development programmes in the 
Fourth Five Year Plan. 

Strike by Air Iodla Stall 
829. Sbrl P. C. Borooah: 

Shrl Ba .... malarl: 
Shrl Kalla Venkalah: 

Will the Minist... of TrIUlSPOrt, 
Aviation. Shlppinr IUId Tourbm 1te 
pleased to orote: 

(a) whether it is a fact t1mt the Air 
India's ground staff at London Air-
port staged a 24 hour strike ovPr a 
displlted bonus claim on ·the 5th FPb-
ruory. 1968; . 

(b) if so. what was the dispute; and 
(e) how the dispute has been .... 

solved? 
The Minister of T.........,n, Avlatlaa, 

Shipping and Tou_ (Bhrt SuojIv. 



ISOI Writt ... A ... _... PHALGUNA3,188'1 (SAKA) Talk. bel1lleen IS02 

Beddy): (8) Yes, Sir. A seetfon of 
Air India's locally recruited em-
ployees in London Airport went on a 
lightning strike for 24 hours com-
mencing from 6.00 a.m. on 5th Feb-
ruary, 1966. 

(b) The employees resorted to 
strike on the ground that the benefit 
of 'Bonus' which was granted to the 
slat! in India for the year 196'-65 was 
not extended to them. 

(c) Discussion. were held with tbe 
Union when it was explained to them 
that the payment made in India was 
on the basis of the prQvisions of the 
Payn,ent of Bonus Act, 1965, which 
applied only to the employees in 
India. The Union representatives 
realised that the acUon taken by some 
of the employees in stopping away 
from work \\'\1S not correct. 

Overflights between Inllla and 
PakWan 

630. Sui D. C. Sbarma: 
Shrl P. C. Borooah: 
Shrlmatl Jyotana Chanda: 
8hrl Blaamatarl: 

Will the Minister of Trllllllport, 
Aviation, Shipping and Tourism be 
pleased to st .. te: 

(a) whether overlligh t. between 
India and Pakistan have been resum-
ed; 

(b) if so, whether they have been 
going on satisfactorily; 

(r) whether intermtional airlines 
have also been allowed to resume 
overflights between India and Pakis-
tan; and 

(d) whether normal aervices bet-
ween the two countries ","ve been 
fully restored? 

The MIDlater 01 Tn_rt. A ..... &lOJl, 
Shipping and Toarlllm (Shrl 8anjIva 
Reddy): (a) Yel, Sir. Indian Air-
line. Corporation and Air-India have 
been permitted to resume their 
scheduled aervices overflyinl the 
Paki"",n territory wit.h atrect from 
0001 hours on the 10th February, 
1966. Pakistan International Airlinea 

3488 (AiILS-5. 

PTime MinisteT and 
U.S.A.. Vice-Prerldetl' (CA.) 

were simlliarly permitted to operate 
their IIChedu1ed .. rvire. overfly1n1 
India with ell""l from the lame dOIle. 

(b) Yes, Sir. 

(c) Yes, Sir. 

(d) No, Si.r. Thi. matter Ia under 
consideration alonl with olher ron-
nected issues. 

Motor Transport bulutr" Malabar 

GL 8ul P. Xliii"': Will the 
Minisler of Tnasport, A vlatlen, 8hlp.. 
plug ""d Tourism be pleased to state: 

(a) whether Government are aw.re 
that many employers of the private 
Motor Transport Industry in Malabal' 
have not implemented the provlaloDl 
of the Motor Vehicles Act in full; and 

(b) if la, the stepa beiDl !'&ken to 
enlorce the provisions Of the .aid 
Acl? 

The MiDI.ler of TransJlOrt, A-n.Uon, 
ShlppiDg and TourlaDl (8bl1 SanjlVII 
Reddy): (8) and (bl. The In'formation 
required is being obtained from the 
Government 01 Kerala Bnd wlli be 
laid on the table of the Sabha 8! 
soon as it is received. 

11 bn. 

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IM-

PORTANCE 

(i) RECENT TALKlI BETWEEN PlUME 
MnnSTER 01' INDIA AND VICE-
PRESIDENT or U.S.A. 

Shrl DaJI (Indore): Sir, I call the 
attention of the Prime Mlnilter to the 
following matter of ureent publir im-
portance and J reque.t that ahe may 
make a Btatement thereon:-

The recent talk. beld between the 
Prime Min!.!!er of India and 
the Vice-President of U.S.A. 

The Prime Milliliter .... 1II1nbter 
or A&onsle En .... p (Bhr_t1 Ja4lra 
Gandhi,: Vice-President Humphrey 




